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Before, . \{ /

National Green Tribunal Eastern Zone Bench,

At-Kolkata.

Original Application No.-131/2024/EZ

In the Matter of
Subhas Dutta Applicant
Versus
The State of Bihar & others Respondents
Affidavit filed by the Respondent no.-1, 2, 3
&S5
I KD!MM](I-&“M“H* ........................ , son of Rew /’MW ng‘w
aged about-....= k... years, working for gain at DISH'P"M‘JM .......

do hereby solemnly affirm and say as follows:-

I. I am the Duisfoct Mage bl ...&‘&&;ﬂ\u’[horized signatory of the
respondent nos.- 1, 2, 3 and 5 herein. I am acquainted with the facts and
circumstances of the case and I am competent to affirm this affidavit on

behalf of the respondent no. 1, 2, 3, and 5.

2. I affirm this affidavit in terms of the solemn order dated 8" July, 2024
passed by the Hon'ble Justice B. Amit Sthalekar and Hon'ble Justice

(Dr.) Arun Kumar Verma, National Green Tribunal, Eastern Zore

Bench, Kolkata.

5. That a copy of the solemn orders of the Hon'ble Tribunal has been taken
from the server and Y have read and understood the contents and purp 1t

thereof. Nothing contained in this affidavit shall be construed as

e
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admission of any statement unless specifically admitted by me. I reserve

the right to deal with legal position of the matter at the time of hearing.

4. That the present affidavit addresses the environmental issues with

reference to the Kabar Tal Wetland located in Begusarai District, Bihar

5 That the lake, also known as Kabar Tal, is an ecologically sensitive area
that plays a critical role in supporting regional biodiversity, especially
avian species. The Kabar Tal wetland, located in the Begusarai district
of Bihar, is a significant natural habitat within the inter-fan of the Burhi
Gandak and Kosi Rivers, which form part of the Lower Ganga basin in
North Bihar. Declared a bird sanctuary in 1989 under the Wildlife
(Protection) Act, 1972, Kabar Tal covers an extensive area of
approximately 6,311 hectares. This includes a mix of permanent and

seasonal water bodies, locally referred to as maun, chaur, taal, and

jheel, spread across ten revenue villages. The wetland is home to a

"

AN T
| ||l:_J|

{

I variety of migratory and resident bird species, making it an important

O\A 22) = avian habitat. In recognition of its ecological value, the core area of
AN {‘?7 Kabar Tal, measuring around 2,620 hectares, has been designated as a
i l'.‘:"'?'. = ./l ::;‘f\ )
e f 7 Ramsar site-a Wetland of International Importance.

6. The Hon'ble Tribunal, through its order dated 8™ July 2024, constituted
a District-Level committee to Investigate and report on the ecological
disturbances affecting Kabar Tal. The committee, composed of officials
from relevant State departments, conducted a detailed site inspection on
30™ July, 2024. Copy of the minutes of the inspection conducted by

the Court appointed Committee and its recommendation is annexed

hereto and marked with Letter A.

7. The statements contained in paragraph nos. 1 to 4 are true to my
all be construed as an

NOTARY
HEfe ) R A 4 IR
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knowledge and belief, and nothing herein_ sh
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admission of any statement unless specifically admitted. The statements
made in paragraphs nos. 5 and 6 is information derived from record and

the rest thereof are my humble submissions before this Hon'ble Court.

Identified by me and V_,.U/

Prepared in my Office Deponent
/
- S
14 M\"Uiéa/
Advocate
Eno-4 67899
19.8:29
Before me,
Notary Public
o™
VERIFICATION

I, do hereby verify that the contents of paragraphs and parts thereof are based
on information and/or derived from sources which I verily believe to be true
and I have not suppressed any material facts and circumstances and the rest are

my humble submissions, before this Hon'ble Tribunal.

reen W
J19e2y BEGUSARAI (BIHAR) b
&N°~</A7979)7 Authorised U’S 84 of B.N.A %

84 (Act N.47 of 2023 read with $-8 @ R
#8) of the Notaries Act (Act L4i of 1358 14|

o . _,q.];(;g_l)m:_]q?_g_m
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ROSHAN KUSHWAHA (et erare)

S/O Ram Prakash Singh, Flat No -309, Rudra
Heights, Saranath Road, Near Old R T O Office,
Pahariya, Asapur, Varanasi,
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Inspection report of the Committee constituted by the Hon'ble
Nationa! Green Tribunal (NGT), Sastern Zone Bench, Kolkata in
O.A. No. 131/2024/EZ for the KabarTal Wetland located in

Begusarai District,Bihar.

1. Introduction:

The present case relates to the petition filed by the
petitioner Shri Subhash Datta in the National Green Tribunal,
Eastern Zone Bench, Kolkata highlighting serious ecological
concerns affecting Kanwar Lake in Begusarai, Bihar. The lake,
also known as Kabar Tal, is an ecologically sensitive area that
plays a critical role in supporting regional biodiversity, especially

avian species.

The Honorable NGT, through its order dated 8th July 2024,
constituted a district-level committee to investigate and report
on the ecological disturbances affecting Kabar Tal. The
committee, composed of officials from relevant State
departments, conducted a detailed site inspection on 30th July
2024. This report c[éf:unﬂénts the committee's findings,
observations, and re?{c‘;ﬁér%"rn_e_ndation_s,_ supported by relevant

v e
2 7

annexures. s
2. Composition of the Committee: ”

The committee comprised the following members, who
collectively bring a wide range of expertise necessary to
evaluate the condition of the Kabar Tal wetland:

i. Dr. K Ganesh Kumar, IFS, Member Secretary, Bihar

State Wetland Authority;
ii. Sri Sornesh Bahadur Mathur, Deputy Development
Commissioner, Begusarai district;

HELs ISl A LR RER
—
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iii. Mr. Abhishek Kumar Singh,IFS, Divisional Forest
Officer, Begusarai;
iv. Sri Arun Kumar, Board Analyst, representative of
Member Secretary, Bihar State Pollution Control Board, Patna

The following Experts/representatives were also present
during the inspection:

i, Dr.Saroj Kumar Barik, Wetland Expert, Bihar State
Wetland Authority;
ii. Sri Ramakrishna, Asst Director Agriculture, Begusarai;
iii. Sri S.P Roy, Regional Officer, Regional Office, Begusarai,
Bihar State Pollution Control Board, Begusarai;
iv. Mr.Pramod Kumar, Sub Divisional Officer, Manjhaul,

Begusarai.
v. Mr. Sunny Kumar Saurav, Sub Divisional Officer, Bakhri,

Begusarai.

3. Background:

3.1 Geographic and Ecological Significance

The Kabar Tal wetland, located in the Begusaral dlstnct of
Bihar, is a significant natural habitat w;thm the inter- fan of the
Burhi Gandak and Kosi rivers, which: form part °mf the Lower
Ganga basin in North Bihar. Declared a bird sanetua’ry in 1989
under the Wildlife (Protection) Act, 1972, Kab‘al"TaI covers an
extensive area of approximately 6,311 hectares. This includes a
mix of permanent and seasonal water bodies, locally referred to

as maun, chaur, taal, and jheel, spread across ten revenue

villages.

The wetland is home to a variety of migratory and resident
bird species, making it an important avian habitat. In recognition
of its ecological value, the core area of Kabar Tal, measuring
around 2,620 hectares, has been designated as a Ramsar. site—a

Wetland of International Importance.

AW
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3.2 Legal and Conservation Status
Despite its ecological significance, Kabar Tal has faced
numerous challenges, including encroachment, siltation, and
anthropogenic pressures that threaten its ecological integrity.
The wetland has been included in the national priorities under
the National Plan for Conservation of Aquatic Ecosystems
(NPCA). However, the implementation of conservation measures

has been hampered by various administrative and legal hurdles.

4, Site Inspection and Observations:
The site inspection on 30th July 2024 aimed to assess the
current state of Kabar Tal and identify the major ecological
disturbances affecting the wetland. The following key aspects

were evaluated:

4.1 Hydrological Connectivity —
B

Hydrological connectivity is critica_lf-’io; maintaining ‘the
ecological health of wetlands. The inspet"t;j'c,ﬁn revealed several

challenges in this regard: =
> 2 "‘Q_‘"

Siltation and Obstruction: ' _ ?))
The inlet channels and drainage systems feeding into Kabar
Tal have experienced significant siltation. This is particularly
evident in the channel connecting the BurhiGandak River near
Sakrauli village, where sedimentation has obstructed the flow of
water between Nagri Jhee! and Basai wetland. The loss of
hydrological connectivity has adversely affected water levels and

wetland health.

Regulation of Water Flow:
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The water level at JaimanagalGarh was found to be critically
low, ranging between 2-3 meters. The primary causes identified
include siltation, encroachment, and poor maintenance of the
sluice gate at Hasanpual. Restoring water flow through regular
maintenance and silt management is essential to ensure the

wetland's sustainability.

4.2 Encroachment and Settlement of Claims/Rights

The issue of land encroachment and the settlement of rights

has been a longstanding challenge in Kabar Tal:

Land Disputes:

The committee observed that out of sanctuary’s total area
of 6311.63 hectares, a significant portion is under dispute,
with ongoing litigation delaying the settlement of rights.
According to reports submitted by Sub-divisional Magistrate
Manjhaul and Bakhri, out of 1881 cases filed in their eourt
regarding claim of land, 452 cases have been settl'ed and
1429 cases are still in process of hearing at the;r level.
Notably, the Sub Divisional Officers Manjhaul and Bak‘hrl were

appointed as Collectors for the settlement of land clalms an_dl,,:-. y

rights under sections 19-25 of the Wildlife (Protection) Act,
1972 for the above-notified “sanctuary” areas falling within
their jurisdiction, in the year 2009 and 2020 respectively.
Whereas, out of the total 6311.63 hectares (approximately
15780 acres) originally notified as Bird Sanctuary in 1989,
roughly 772.16 hectares land lies within the jurisdiction of Sub
Divisional Officer Bakhri; the remaining land roughly 5539.47
hectares lies under the jurisdiction of Sub Divisional Officer
Manjhaul.
The SDO Bakhri vide letter no - 958 dated 16-08-2024 has

informed that out of the total land 7 1[,6 hectares under his
vy Wi

{5 Ul
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jurisdiction, roughly 560.58 hectares land is free of any
litigation, and only 211.58 hectares land is disputed.
[ANNEXURE-I]

Similarly, the SDO Manjhaul vide letter no — 716 dated 27-
07-2024 has informed that out of the total areas under his
jurisdiction, roughly 7276.34 acres (approx. 2944.63 hectares)
of land are being claimed by raiyats, and a further claims of
1876.34 acres (approx.759.327 hectares) of land have been
settled. [ANNEXURE-II]

Agricultural Activities:

The inspection revealed that agricultural practices are
carried on disputed lands within the sanctuary during pre/post-
monsoon seasons when water level recedes. The Sub Divisional
Officers of Manjhaul and Bakhri are actively working to resolve
these disputes. The claims of the petitioner regarqug?ﬁé'use of

* chemical fertilizer, pesticides, herbicides etc. crguld not be fully, ",
ascertained by the District Agriculture Officer. _M&NE_X{JRE—HI JAAN!

4.3 Presence of Temple complex and Police post at Jaimar.'i'g'aIGarhz_:.

The petitioner’s claim of the police post, various abén'(-:l.o:_'r‘i:é'ci
buildings, temple and concrete human habitations, etc. lie on a
piece of land measuring 137.60 acres, which is notified as
sanctuary land but currently pending in the court of sub-judge
Manjhaul in case no 182/85. The Begusarai Forest Division is
seeking details regarding the said case and will be taking up this
matter at the appropriate forum. A georeferenced map depicting
the status of encroachment on the said JaimangalgadhMauja
137.60 acres is attached. Notably, solid and liquid .wastes
generated in this area due to pilgrimage and other activities is
currently collected, transported and disposed of in nearby

(fﬂﬁ

*l\*a(\ : 1
!iE@!“F"h fj’ ‘”7

Panchayats.
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4.4 Brick kilns within sanctuary area:

The presence of brick kilns near the sanctuary'poses a

potential threat to the wetland's ecological balance:
Inspection of Kilns:

The committee inspected two brick kiln industries operating
in proximity to the sanctuary. As per the reports of the Regional
Pollution Control Office, these were found to operate outside the
notified Sanctuary area. [ANNEXURE- 1V]

Potential Impact:

Brick kilns can contribute to air pollution, which may
negatively affect the wetland ecosystem. Continuous monitoring

and strict regulation of these industries are necessary.

4.5 Human habitation and Development:

4.6

Human activities and deve!bp__ﬁjé’n!;_f' pressures| pose

significant challenges to the conservation’ o_f:fka'b'aif Fal:) <

Dependence on Wetland Resources:

The local population is heavily dependent onKabar Tal for
agriculture, fisheries, and other livelihood activities. This
dependence has led to extensive human interference, which

threatens the ecological balance of the wetland.
Urbanization and Infrastructure Development:

The expansion of human habitation and infrastructure
development in and around the wetland area has further
exacerbated environmental pressures. The committee
emphasized the need for a comprehensive land-use plan to

manage these challenges.

Industrial and commercial exploitation:
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The committee assessed the impact of industrial and

commercial activities near Kabar Tal:
Industrial Operations:

Thirteen industries have been permitted to operate in the
vicinity of the sanctuary, with three classified under the
"Orange" category, indicating moderate pollution potential. None
of these industries are located within the sanctuary boundaries;
however, their proximity to the wetland requires regular

monitoring to prevent adverse effects. (Annexure-IV)
Pollution Control:

The Bihar State Pollution Control Board (BSPCB) is
responsible for monitoring the environmental compliance of
these industries. The committee recommended strengthening

pollution control measures to protect the wetland.

4.7 Use of Chemical Fertilizers and Pesticides

The use of chemical fertilizers and pesticidés in agricUItur_fe-ﬂ:

poses a risk to the wetland's water quality: 'xn} o
Verification of Claims:

Regarding the petitioner's claims on the use of chemical
fertilizers and pesticides, it was observed that although the scale
of the problem was found to be less severe than alleged,
rampant use of such substances can pose a risk to the water
quality and overall health of the wetland. [ANNEXURE- III]

Impact on Water Quality:

Chemical runoff from agricultural fields can lead to nutrient
enrichment and eutrophication, which can degrade the wetland

ecosystem. The committee recommended promoting organic

ﬁﬂ?“ﬂfw‘"’z“
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farming practices and implementing buffer zones to reduce

chemical runoff.

The October 2023 Health Card Report of three. major
wetlands (an area of more than 100 hectares) - Kabar Taal,
Ekamba and Basahi (Nagri Jheel)- which are parts of the
Kanwar Wetland Complex states that 80-100% of samples taken
for water quality- testing meet the desired BOD/DO/COD level
criteria [ANNEXURE- V].

4.8 Spread of weed and Invasive species:

The proliferation of invasive plant species is a major

concern for the ecological health of Kabar Tal:
Invasive Species:

The committee observed the widespread growth of invasive
species such as Phragmites karka, Eichhornia erassmes (water
hyacinth), and Ipomoea aquatica (water spma‘ci”‘i) These species
have choked channels and reduced water! flow leadmg to the"

| &5 el

degradation of the wetland habitat.
Ecological Impact:

Invasive species outcompete native vegetation, disrupt
hydrological regimes, and reduce habitat availability for wildlife.
Effective management of these species is critical to maintaining

the wetland's ecological balance.

It is verified at the site with respect to the NDVI
(Normalised Difference Vegetation Index) map of Kabartal. Most
of the areas have 0.36 to 0.19 NDVI values,which means
unhealthy and moderately healthy plants. Excessive growth of
emergent as well asrooted and free-floating vegetation is a
major concern for wetland management, considering its effects

on water flow, siltation rates, reduction in oxygen levels,
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increase in the population of prey fishes, waterbird habitats and

fishing and navigation within the wetland.
4.9 Solid and Liquid Waste Management:

It was observed thatthere are no such major industrial
pollution in the catchment area and only household solid and
liquid waste and agricultural waste are the main sources of
waste, which are managed by the respective panchayats.The
solid and liquid waste generated in this area due to pilgrimage
and other activities are currently collected, transported and

disposed of in nearby Panchayats, outside the sanctuary area.
4.10 Water Quality Report of Wetland:

The Pollution Control Board in its report (based on samples
collected on 30-07-2024) has found the pH, DO (Dissolved
Oxygen), BOD (Biochemical oxygen demand) and COD (Chemical
Oxygen Demand) to be within the desirable limit. But the Faecal
Coliform (FC) has been found to be beyond prescrlbeﬂ standards
indicating that the water body is receiving hur_n_a}n excreta or

untreated sewage water from nearby villages. [ANNEXEJREJVJ-

-

Need for Infrastructure:

The committee highlighted the need for improved waste
management infrastructure, including waste segregation and

treatment facilities, to minimize the impact on the wetland.
5. Status of Integrated Management Plan:

An Integrated Management Plan (IMP) for Kabar Tal Lake
was initially prepared in 2016 but remains unapproved. The
Department of Environment, Forest, and Climate Change, Bihar,
has since revised the plan in accordance with NPCA guidelines
and the Wetland (Conservation and Management) Rules, 2017.

W\u W
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The revised plan includes provisions for habitat restoration,

hydrological management, and community engagement.
The key components of the IMP include:

- Restoration of Hydrological Regime: Measures to restore
the natural water flow and hydrological connectivity within the
wetland complex. '

- Management of Invasive Species:Strategies for the control
and eradication of invasive species that threaten the ecological

integrity of the wetland.

- Community Involvement: Initiatives to engage local
communities in wetland conservation through awareness

programs and sustainable livelihood options.

-Monitoring and Research:Establishment of a monitoring
and research framework to assess the health of the wetland and

guide future conservation efforts.

The revised plan is currently awaiting sub‘r__t:ﬁssi“on to the
Ministry of Environment, Forest, and Climate_‘f'-éﬁéhgé for final

approval.

6. Recommendations: VIS

Based on the findings of the site inspectioh; the committee
reached a consensus on several key recommendations aimed at

restoring and conserving Kabar Tal:
i. Restoration of Inundation Regime:

- Restrict outflows to maintain water levels within the

wetland.

- Improve hydrological connectivity by desilting channels

and removing obstructions.

10
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- Construction of a regulator at Harsainpul to manage

water flow.
ii. Siltation and Invasive Species Management:

- Implement desilting operations to restore water flow and

prevent sediment buildup.

-Monitoring of sediment and nutrient discharge at various

drainage points connected to the Kabar Tal lake.

- Develop and execute a management plan for invasive

species, including periodic removal and monitoring.
ili. Settlement of Land Claims:

- Expedite the settlemgnt of land claims to provide legal

clarity and prevent further encroachment.

- Strengthen coordination between state departments to

resolve disputes and enforce sanctuary boundaries.
iv. Industrial Regulation and Pollution Control:

- Strengthen monitoring and regulation qi‘-[_;f:.jndu-s'tria[

activities near the sanctuary to prevent pollution. Qi & :

- Enhance the capacity of the Bihar State Pollution.Control %

Board to enforce compliance with environmental norms.
v. Community Engagement and Sustainable Livelihoods:

- Promote organic farming and sustainable fishing practices

to reduce the ecological impact of human activities.

- Implement awareness programs to educate local

communities on the importance of wetland conservation.

vii. Waste Management Infrastructure:

11
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- Improve solid and liquid waste management infrastructure

to prevent contamination of the wetland.

- Establish waste treatment facilities and promote waste

segregation at the source.

vii.Approval and Implementation of the Integrated
Management Plan:

- Expedite the approval of the revised Integrated
Management Plan by the Ministry of Environment, Forest, and

Climate Change.

- Ensure timely implementation of the plan's provisions to

achieve long-term conservation goals.

7. Conclusion:

The Kabar Tal Bird Sanctuary is a vital ecological and
cultural resource that demands immediate and sustained
attention. The committee's detailed inspectfon and analysis
reveal that while the sanctuary faces significant challenges,
there are clear opportunities for restoration and conservation.
The implementation of the recommendations out]ined in this
report will be essential in ensuring the Iong—term sustalnabxlsty

of Kabar Tal and its rich biodiversity. (I~ S A\

relevant authorities in executing these recommendatlons and
ensuring that Kabar Tal continues to thrive as___a ,sanctuary for

wildlife and a source of livelihood for local communities.

12
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Signature of the Committee members:

Dr K Ganesh Kumar,

Member Secretary, Bihar State Wetland Authority;

Somesh Bahadur Mathur,

DDC, representative of the District Magistrate, Begusarai district

£ 1%

110/
(ot A
Abhishek Kumar Singh, W\ o\ et
Divisional Forest Officer, Begusarai; NG _,,r_ %
YT. oY

e

Arun Kumar,

Board Analyst, representative of Member secretary, Bihar State Pollution
Control Board, Patna;

S.P Roy,
Regional Officer,

Regional Office, Begusarai, Bihar State Pollution Control Board,

Begusarai;
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Photographs captured during the inspection are enclosed below.

15
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Inspection site (Basai wetland) P
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Agriculture activities

wEl
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Inspection site(ParoraChaur)
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Team at Police outpost at Jaimangalgarh

The inspection team observed the vegetation and other activities in the
KabarTal bird sanctuary near Jaimangalgarh
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Water quality sampling in Kabar Tal Bird Sanctuary
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Normalized difference vegetation index (NDVI) Map of the Kabartal, Begusarai, Bihar
{6950 E 86760 E B6“T'0"E B6°8'0"E B6°0'N"E B6“ 116" E 862110 E
P —— e I — 1 I

25939'0"N

259380 N

khanjahanpur

25°370"N
25°37'0"N

Legend

D Ramsar Boundary
D Village Boundary

NDVI.Values

B 0.024-0.100
[ 0109-0195
0.195 - 0.280
[ 0.280 - 0 385

-0.451

25°36'0"N

25°35'0"'N

————
86°5'0"E 86°6'0"E 86°T'0"E

Land Use Land Cover (2024) Map of the Kabartal, Begusarai |

86°5'0"E §6°6'0"E 86°TN"'E 86°8'0"E B6°9'0"E
E———1

25390

380N

15

khanjahanpur

25°37'0"N
2599T0"N

Legend
- Water bodies

- Tress (Dense vegetation)
- flooded Vegsetation
E Agriculture

B suil Area

Marshy/Rangeland

25°36'0"N

E Ramsar Boundary Ko ,
[ vilage Boundary 0 0475095 19

86°5'0'E R6°6'0"E 86°7T'0"E 86°8'0"E RG°9'N'E / SCI0E

25°35N

~ - & )
N2 5 Y
T e TR N -y Y - 3

)9 & 7

23



Annextyye ~U

102

~+3uueds N3N0 Yum pauuedg D

i

¥

40T 88eq

¢SeL'LSeL gezL R ssel
'BYSZ'8YS2 Y81 'e81°081 28
B S2"pS2ISLL6Y
L1'G56Z'9vSe'srST / ge'66
R 96'2L & z5'05
ReVIY'eE B s2Z'ezzL
B Ziey'vozl /voLL'ezL)
£ 00L1'006
9b2iL [ 1» 598°0861 L 096L'¢6L —
L/SLLL'68LL /¥2LL 261
& ¥ZLL'SOZLR 66010021
B L6LLL8LL B 02117
6LL/29LL'28 /29119911
B LSLL'98LL /8SLL' BYLL
R SeLL'S8LL /BELL LeLL
B €eilesiL /L'gy' 1v'pp
B PE'PEV6LL /2'299°859

81
oel
8cl
6cl

(02) 1pga

(




103

cccccc

207 mmm\\m_\ X/

Meepinh poplis .
_\_\(M@ v
_Eﬁgggﬁwﬁﬁs%&oﬁgwﬁr@vomﬁﬁvﬁgﬁg«.ﬁmﬂﬁngﬁlg@u
i St T X
=X
:,m. B W.N&“u\ - \ .
e JrrSY o Ok b Whie,/
m&m.r@w Lok ppne @ i Wniie/ to |10yt ibis Ints Dol ((02) [bud Lhg Ok b
\Eﬁéﬁa D3ty 1 EEEE,,Eﬁﬁ&bA@ B ke Riblie / 1bl> puk blhds
vﬁgcﬁwﬂﬁﬁw&%\gbﬁuﬁry?gﬁﬁ%ﬁg ¥
— i - -~ L
Bpfbiie (08) e Lig 1l Lalts Dl
£ KK Yodbl) 1o 4l Rl ) DA 1 Lelkp] >
||.|.||I|||III-|..|.||.|.|..
8L
mmmmmm oel I[N
gcl
6eL ¢
bp/Byie (02) 1pea Lng iR Lelfe = =
¢ kbl YorbQ I Il b3 nipg l:fffffflrfr:f..mfm
. /"’.}l"‘:
ju.n,,.v
£ e 47



104

B RN N T

LA I e e e e T

A
nner

\
. D
=
SUB-DIVISIONAL OFFICE BAKF e
S/ )
1 DETAILS OF LAND (FORMAT -i) w _ ._hL
J - —
AKBA.
SLNO MAUJA THANA KHATA KHESRA mﬁ ..>.. REMARKS W
(HECTARE) -
658,662,2/1194,3,4,34 TO \ & _ m
44,47,48,1/1182,1123 TO : -
1131,1129/1185,1135 TO < N
1149,1158/1186,1151 TO > | N
1166,1162/87,1162/1191, %
1170 TO 1181,1191 70
MANIKPUR 129 1200,1099 TO 1205,1174 TO ?
KANAUSI - 1192,1174/1189,1175/1193,1
1 RAJAUR 430 — 950 TO 1980,865 TO 900,1100| 772.16 ol
SAKRA TO 1123,1104/1204,1217 TO ¥ 4
187 J
1223,25 TO 39,41,43 7O 50,52
70 72,95TO
99,35/2545,2546,2555,
1149,1151,254,75TO
82,180,183,184,2548,
2549,1255 TO
1258,1351,1352
2 |DETAILS OF LAND WITHOUT DISPUTE ?OESD._.-_:
RAKBA
SLNO MAUJA THANA KHATA KHESRA REMARKS
{(HECTARE)
MANIKPUR 129
KANAUSI 128
1 - - 560.58
RAJAUR 130
SAKRA 187
Page 1 0of 2
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3 |DETAILS OF LAND TRANSFERRED TO FOREST.DEPARTMENT ( FORMAT-II) =
\ ZR2 o2 | RAKBA

SLNO MAUJA THANA KHATA | e REMARKS

1 — — o 3 . .w:..r....rn o ...\..Ja.-..\.,. .. =

Sy m— =
4 |DETAILS OF CLAIMS/OBIJECTIONS RELATED TO RPEP@.WW_. (FORMAT-IV)
S — NUMBER OF zcn_,_mMM_..mom
TOTAL NUMBER OF CLAIMS TOTALMNUMBEER| FREE RAKBA
AKBA o | 7omecmions |50 i
20 CLaimeS/ RN SKHATA KHESRA crage)| semaoe | ST | o | osomuor | REMARKS
OBJECTIONS Favouros | FAVOUROF -~
PETITIONER | 0T ooE il i
PARTY
MANIKPUR =
KANAUS! 128 s B _ B HEARING IN
. RAJAUR = 130 225 PROGRESS
SAKRA 187
S
SDO
BAKHRI

COPY TO: - DISTRICT FOREST OFFICER BEGUSARAI FOR NECESSARY ACTION .

Page 2 of 2
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1270 2483 17-13-15-0
2647 17-13-14-0
2694 0-4-3-Q
2667 16-14-2-0
3610 14-14-11-0
2967 16-14-2-0
2563 1-17-13-0
2756/3818 8-6-10-0
2997 46-11-0-0
3039 1-2-70)
3069 10-4-0-0
3610/372  4-5-11-0
3610/3728 4-3-18-0
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Sub- Divisional Officer, Manjhaul-cum Collector Kabar Lake Bird Sanctum-y}

Begusarai \ AT

F"

Order . LR ;

R S

This order has been made in the light of Government Notification No. - Wildlife
13/2005-2839/PW dated 27.00.2009. Under Section 18 of the Wildlife (Protection) Act,
1972, the kabar wetland area was notified as a bird sanctuary by the state government
on june 20, 1989. According to the said notification, a total of 6311.63 hectares (15780
acres) of land has been notified as-shelter. The notified land belongs to ten revenue
villages, the detailed details of which are mentioned in the notification.

Usinig the powers confermed by Section 18B of the Wildlife (Protection) Act,
1972, an officer was appointed by delegating the power of the Collector to take action
under Sections 19 to 25 in relation to the sanctuary area declared by the state
Government. Claims were invited on the declared notified area of kabar Lake Bird
Sanctuary. In the light of which a total of 504 claims and objection were received which
are currently being heard. Apart from this, objection have also been received from time
to time which have been included in the hearing. In the course of the hearing, the
socuments presented by the persons presenting the claim have been sent to the
concerned Circle Officer to verify the authenticity and give his opinion on it.

In this matter, the records and map were obtained from the letter number 786
dated 6.9.12 of the Circle Officer, Chhaurahi Begusarai. According to the presented
records, the measurement of Account No 1269 Khesra No. — 2032 Area 5864 Bigha 8
kattha 13 Dhoor under Sauja Ekamba Police Station No — 115 was done with the help
of 5 Amins last year. Some part of the above measured khesara has been claimed by the
ryots. A map has been prepared by separately measuring the dispute free land of the
said khesra the details of which are as follows —

Mauza Police Station Account Khesra area
Ekamba 116 1239 2032 1400acres i.e 1800 bigha
Chauhadi

North - Gajarva Dam, Ekamba village suger kothi
South — Devnandan Patti & § V= P | u:”: i
East — west of Manikpur boundary of Gharari ' o

West — South from Bharjan Chatra : vy , e rg
ANV ARS A
BeNQATL AR

)9 <3 ")
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A copy of the map has also attached with the proposal of the Circle Officer. In
which the land currently being given has been marked with a water-flooded symbol.

Apart from this, the details of Gair Majarua aam land are mentioned below-

Account Khesra

1270 2488
2647
2994
2667
3610
2967
2563
2756/3818
2997
3039
3069
3610/372
3610/3725
2559
2941
Total

area

17-13-15-0
17-13-14-0 Y
0-4-6-0 &
16-14-2-0 (55
14-14-11-0 [ 3
16-14-2-0
1-17-13-0 Y AN/
8-6-10-0 HAR TN
46-11-0-0 ST
1-2-7-0

10-4-0-0

4-5-11-0

4-3-18-0

2-4-18-10

2-6-0-0

164-10-17-0 (One Hundred Sixty Four

Bigha 10 Kattha 17 Dhur only ie127.64 Acres)

It has also been mentioned by the Circle Officer that the area of 1800 Bigha i.e. 1400
acres and gair majarua aam land is 164-10-17-0 i.e. 127.64 acres of land is free from
dispute. In which no congestion is created.

Therefore, the above mentioned proposal of Corcle Officer Chhaurahi i.e. 1400 acres i.
e. 1800 Bigha and Gair Majarua aam land 164-10-17-0 i.e. total 1564 acres 10 kattha 17
Dhur land is in according with the declared notification of kabar Lake Bird Sanctuary as
per the attached map. is included. The investigation into the claims and objections made
regarding the remaining land of the shelter area is ongoing and separate ordet will be

issued in this regard.
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Order to send copy to District Forest Divisional Officer/ District Magistrate / Additional
District Magistrate / Circle Officer Chhaurahi.

Accounted and revised Sub-Divisional Ofﬁcer,_ )
Manjhaul-cum-ColleCfor: .

»
k=

Sub-Divisional Officer, )
Manjhaul-cum-Collector ( .:, ";F_
N 3% f‘_,r.

LS o
il

Memo No.- 1688 Dated ;- 31.12.12 Ny

YA - o’

Copy :- Sent to District Magistrate / Additional District Magistrate/ Distfict Forest
Divisional Officer, Begusarai for information and neccessary action.

Copy :- Sent to Circle Officer Chhaurahi for information. They are directed to provide
necessary coopration to the Fores department officials in identifying and

demarcating the above mentioned land while taking action for the
development of the shelter area.

Sub-Divisional Officer,
Manjhaul-cum-Collector

& 7,
RV}\N\%/
NUTA
L K o 4
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DISTRICT AGRICULTURE OFFICE, BEGUSARALI

Letier No- . £ 7. 257/ Date- [9.026/ <24/

From,
Ajeet Kumar Yadav,
District Agriculture Officer,
Begusarai

To
District Magistrate,

Begusarai. :

Subject - QA No.~131/2024/E7 filed in Hon'blé National Green Tribunal, Eastern Bench
Calcutta. Subhas Datta V/s The State of Bihar and ars. Regarding sending the
compliance report of the order passed on 08.07.2024 in the case.

Context - of. Collectorate, Begusarai (District Development Branch) letter no. 366 dated
24.07.2024 and letter no. 386 dated 31.07.2024 and this office’s letter no.
1607 dated, 02.08.2024

Sir,

Regarding the relevant letter on the abeove mentioned subject, it is to be said
that as per peint number 08 mentioned in the order passed in the case of the Honaorable
National Green Tribunal, the fact related to agricultural activities taking place in the Kabar Tal
area has been mentioned. According to point number 11, farming is done by some farmers
on the disputed land in Kabar Tal area after the water dries up in the non-monsoon season,
but intensive farming is not being done. Thus. only one crop is taken in a year in the non-

monsoon season and before monsaon season, crops like Daicha etc. are sown in that area

for green manuring due to which the fertility of the land remains good. Therefore, no clear

evidence has been found to use of chemical fertilizers, pesticides, herbicides and other
chemical substances by farmers during farming.

To ensure that the land remains in its natural state or there should not be
adverse impact on the land the District Agriculture Office, Begusarai conducts traning &
awareness programme of organic farming under Jaivik cooridor Prampragat Krishi vikash
yojna (PKvY) and Organic Promotion Scheme.

Time to time District Agriculture Office, Begusarai organize, Kisan Pathshala,

Kisan Chaupal and other activity like Kisan Gausthi, to aware the farmers about the il effects

of chemical fertilizers, insecticides, herbicides. weedicide and other chemical substances and

tarmotivéte the farmers to practices the organic farming by using organic biofertilizer and bio
peatié@d&_é

#1.\ %~ For your kind information and needful action.

3

25 Yaur FaithfL !I )
VA Y] |
\v/4 M 1/% \ )) . 0%
B NCCT s g (AjestKumar Yadav)

District Agriculture Officer,

OE Cxe WA A ;
? ? ,]“/1/7 Begusarai.

T
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@@ BIHAR STATE POLLUTION CONTROL BOARD

;:_:-?;: Parivesh Bhawan, Patliputra Industrial Area, P.O.-Sadsakat Ashram, Patna-—-800010
‘ EPABX:0612-2261250/2262265, Fax:0612-2261050

‘~ Ref.No. | 515~ Patna, dated{2: -2\

/" From,
S.Chandrasekar, IFs,
Member Secretary.

To,
The District Magistrate,

Dist.- Begusarai.

Sub:-Inspection Report on the issues related with Bihar State
Pollution Control Board in the matter of O.A. No. 131/2024/EZ,
Subhas Datta Vs The State of Bihar and Ors. of the Hon'ble

National Green Tribunal (NGT)-reg.

Ref:-Visit of the Joint Committee at Kabartal, Dist.-Begusarai on 30.07.2024.
Sir, .

With reference to the subject mentioned above it may please be noted
that the Hon'ble NGT had constituted a Joint Committee comprising of
following members to inspect the site and submit its report on affidavit with
regard to the allegations made by the applicant:-

1. Senior Scientist, Bihar State Pollution Control Board;

Senior Officer, Bihar State Wetland Authority;
Divisional Forest Officer, Begusaria and
The District Magistrate, Begusarai or his representative not below the
rank of the Additional District Magistrate.

. Accordingly, Bihar State Pollution Control Board had nominated Sri Arun
Kumar, Board Analyst/Senior Scientist and Sri S.P. Roy, Regional Officer
(Environmental Engineer), Begusarai of the Board to join the committee as

£ G

members.
The Hon'ble NGT had directed the District Magistrate, Begusarai to be

the Nodal Officer of this committee, provide all logistic support and file the

report on behalf of the committee on affidavit.
A letter was issued from your office vide no. 2161/Legal, dated-

18 07‘2{124 fixing the date of inspection of the Oxbow Wetland Kabartal,
Begusa‘hqf as 30™ July, 2024. The site of the Oxbow Wetland Kabartal,
Begusaral was visited by the members of the comm|ttee on the scheduled

907 Page1of4 K
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date. After the visit of the site it was decided by the committee that the Bihar
State Pollution Control Board would submit a report on issues related to it
such as (a) establishment of industries in the area of Kabartal, especially the
two brick kilns situated near the Kabartal and (b) status of water quality of
the Oxbow Wetland Kabartal, Begusarai.
A. Status of establishment of industries in the area of Kabartal;

The status of establishment of industries in the area of the Kabartal is

as detailed below:-

a)

b)

<)

d)

Govt. of Bihar vide its notification no. S.0.-781, dated-20.06.1989
published in the Bihar Gazette declared the Kabartal as a Bird
Sanctuary detailing the name of Muaza, Thana No., Plot No., Area
and boundary of the Plot.

Bihar State Pollution Control Board has issued Consent-to-Operate
(CTO) to three (3) units of Orange category of industries (two Brick
Kilns and one Milk chilling plant) and four (04) units of Green
category of industries (two poultry farm and two pre-boiled Rice mill)
in the vicinity of Kabartal Bird Sanctuary. In addition to this six (06)
more units have been granted Consent-to-Establish (CTE) under the
Water/Air Acts but, Consent-to-Operate (CTO) is not granted to
them. '

The details of land such as Khata No./ Plot No./ Khesra No./ Mauza
submitted by the units mentioned above are not included in the area
of Sanctuary which depicts that all the industrial units mentioned
above are located outside the area of the Sanctuary.

M/s Bhagwati Int Udyog established at Muaza Jaymangalpur at for
Khata No.-50, Khesra No.-76, 77, 78, 79 and 80 is granted

Environmental Clearance (EC) by the State Environmental Impact

Assessment Authority (SEIAA), Bihar vide its reference no. 109,
dated-22.07.2015. On the basis of this Environmental Clearance
Consent-to-Establish (CTE) was issued to the unit in year 2017 and
Consent-to-Operate (CTO) in year 2018 by the Boa and revenue
receipt for this plot is issued for the year 2023- @g f
H""ﬁ";@a beara

)9 g7
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M/s Maa Jaymangla Bricks is established at Jaymangalpur Muaza at a
distance of about 500 meters from M/s Bhagwati Int Udyog. On the
basis of Mining Challan issued to the unit by the Mining Department,
Govt. of Bihar for the year 2010-11, the unit was granted consent by
the Board in the year 2023 after levying Environmental
Compensation (EC) from the unit. It is evident from the papers of the
land of this brick kiln that the plot was registered with the concerned

Registration Office at Bakhri, Dist-Begusarai in the year 2016 and

9)

B. Statu
a)

land revenue receipt for the year 2023-24 is issued for the same.
Both the above mentioned brick kilns are converted to cleaner
technology for brick making to minimize the air emission.

No industrial effluent Is discharged by the units located in this area.

s of water quality of Oxbow Wetland Kabartal, Begusarai:

Bihar State Pollution Contral Board is regularly monitoring the water
quality of Kabartal near Jaymangla Grah Temple, Dist.-Begusarai
since 14.07.2016 on monthly interval. The water quality analysis
report of the said location is attached as Annexure-1.

b) The analysis report reveals that:-

Ib

ii.

pH level is found within the prescribed limit of 6.5 to 8.5.

Dissolved Oxygen (DO) value is also observed within the
prescribed limit of more than 4 mg/L, except during the month of
November, 2020 & November, 2021,

Bio-Chemical Oxygen Demand (BOD) is observed within the
prescribed standards of less than 3 mg/L, except in the months of
May, 2020; February -and March, 2021; from October, 2021 to
April, 2022; August, 2022 and February, 2023.

Chemical Oxygen Demand (COD) varies between 16 to 40 mg/L,
but the minimum level was observed as 04 mg/L and maximum
observed value was found as 68 mg/L.

Faecal Coltform (FC) is found beyond the prescribed standards of
Deswa/tﬂe fimit of 500 MPN per 100 mg/L or permissible limit of

2500 WPN/lOO mil) except in few months. MPN jstands for Most
‘\n/‘w

B8 ) f Page 30fd
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Probable Number. The high count of Faecal Coliform denotes that
water body is receiving human excreta or untreated sewage water
from the nearby villages.

vi. Two samples were collected on 30.07.2024. The analysis
reports of which reveals that pH, DO & FC were observed within
the prescribed standards whereas, BOD level was observed
marginally higher than the prescribed standards. The analysis _

report is annexed as ‘Annexure-2’.

Encl: As above. Yoyrs faithfully,
| : -

~—~—>/ 0 $

(Z e 1| e,
(S. Chandrasekar)
’ Member Secretary.

¥ ;
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Bihar State Pollution Control Board, Patna
Water Sample Analysis Result
Stundardy as per MaEF Nutifiesnon
Parnmeters (LS R, M2 (L), dated 23 09 2000 Kawar Lake at Begusarai Near Jaj Mangla Garh Temple Dist.- Begusarai RemuFhs

I'rimary. Watee Quality Criena for

JWathing Waer
Laborttory Ref. No, 119 278 518 647 960 1150 (384 1472 1791
Date of Sumpling ~ 26.05.2020'| 01.07.2020 | 28.08.2020 23.09.2020 | 19.11.2020 | 17, 12.2020 | 13.00.2021 | 03.02,2021 2503.2021
Dissolved Oxygen (mant ) A A} 16,0 99 7.0 0.0 35 4.6 5.5 7.5 Ul
,F hEN S 9.00 T3 7.89 7.46 7.29 8.2 2.53 7.5 12
Electrical ¢ ombuctivits - 203 oo 2005 350 201 238 247 238 360
BOB (Mgl ) <20 6.1 1.8 14 ] 3 24 3 42 3.2
Nltrute as N (sl - 014 024 U1l 0.19 018 020 (.45 0,10 917
TC (MPNAUO mily - 2700 35(MH) 13000 160000 34000 144000 3100 2300 160000
FC (MDN/108 mi) Dvginbhe  Permissihle 5002500 T80 33001) 13000 160000 35000 94 2300 T80 28000
Turbidity (NTU) - S.6 45.1 34 7.5 8.1 8.0 1.2 8 12.2
\latlinity #s CaC’0O3 (gl . 98 150 93 118 L7 156 152 146 158
Chlartde (npil.) - 15 14 18 20 I} ) 13 14 26
CON () - 64 8 3 20 L G 29 08 b
Vatal Lardness us Cag'0O3 (mul ) - 120 210 104 124 144 150 1K 140 160
Total dissalved Salids (mps1.) - 178 300 106 176 206 180 168 162 240
Total Suspended solids tmgd | - 20 K1) 20 6 20 20 R 14 34
Note. The dotted line dengles that there is no limit prescribed for the parameter

' \Nb V\C/
58
8 alyst agard
Board Analyst oaao,
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Water Sample Analysis Result

* Bihar State Pollution Control Board, Patn}

Parameters

Standurds ax per MoEE Noufieanon
GSR 242400, dated 25 09 2000 Lo

Ponury Water Qualiy Criteria fin
Bathing Water

Kawar Lake at Begusarai Near Jaj Mangla Garh Temple Dist.- Begusarai

Labaratory Ref. No. 492 634 1358 1517 19499 2211 2387
Date of Sampling - 30.06.2021 | 26.07.2021 | 27.10.2021 L 22.11.2021 | 27.01.2022 | 23.02.2022 23.03.2022
Dissolved Oxypen (mp/l.) =4.0 3.3 7.4 54 1.7 57 4.7 3.2
pli 6.5-8.5 6.82 7.19 7.07 7.37 7.97 1.51 7.07
Llectrical Conductivity - 136 139 177 166 257 308 329
ROD (mg/.) <3.0 24 24 i5 3.5 43 3.7 4.5
Nitrate as N (mg/l.) - 0.2] 0.14 0.47 0.20 0.43 0.19 0.21
TC (MPN/100 mi) - 160000 54000 160000 92000 13000 17000 350000
FC (MPNALOG ol Dusivble / Permissibite 50042500 92000 17000 02000 35000 13000 4000 130000
Turbidity (NTU) e 17 19 15, 6.5 6.2 14.3 10.5
AMkalinity as CaC03 (mg/l.) - 140 108 126 106 140 130 134
Chinride (mp/l.) - 8 21 4] 9 12 10 18
CON (mp/l.) - 28 20 32 2 40 32 40
Latal Harduness as Ca€'03 (myl) - 148 124 124 106 140 146 144
Tatal dissolved Sulids (mg/l.) - 33 100 122 140 172 204 230
Vatal Suspended sulids (mg/1.) - 54 291 16 ] 20 24 24

Note: The dotted line denotes that there is no limit prescribed for the parameter,

<

(Arun Kumar)
Board Analyst

4
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Bihar State Pollution Control Board, Patna

Water Sample Analysis Result

Standards as ot MulEl- Nonfication
Parumetens (IS R 742150, dad 28 104 20000 fin Rawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusarai Remarks

Primrary Water Qualite Corterra (u

Wathiny Warter
Latmratory Ref. No, 2604 409 810 1046 1235 1422 1609 1821 2039 1330 2532
Nate of Sumpling - 18.04.2022 | 13.05.2022 | 20.07.2022 31.08,2022 | 30.19.2022 | 19.)0.2022 10.01.2022]09.12.2022 11 1.00.2023] 20.02.2023 | 29.03,2023
Hisolved (hvagen (migfli 244 18 8.9 89 423 34 32 7.4 54 0.5 8.3 4.9
i A 5.8 3 7.i7 7.12 X.13 7.30 793 17 74 7.89 K03 7% 792
Efecirient € onductiviey - 92 279 M7 234 221 239 221 271 266 256 179
BOD (mefl.) <30 [ 1.6 IR S 2.5 4.9 3 24 0.8 3.6 1
Niteate us N (musl ) - LUK U35 33 (1) O [1X1]} 014 15 all [IAR] 042
TC (MENAO i} - 43000 2600 16000() 160000 11000 17000 A5000 35000 35000 3300 13000
FC (MPN/UIN oy Destrable . Permssihle $0003 S8 JRUON 1400 22000 22000 790 11000 17000 28000 13000 08B0 7900
Lurhidity (NT11} - 10.5 443 13 112.7 21y 16.1 21,7 A 14.3 9.5 10.6
Alkutinity as Cw¢ O3 (mprl ) - 156 18 138 138 124 122 126 104 134 124 90
Chloride (mg/.) - 24 7 18 14 12 9 h] 12 " 10 9
€O (mpil.| - 3 16 16 32 Ry 40 | 16 2K 4 0 8
1 atal Mavdaess us € a€ O (mpfl.) - 130 146 1.4t 134 130 124 () 146 146 136) 93
Turtal disselved Sotids (mgb.) - 232 176 160 164 (48 164 152 186 )76 134 122
tarnt Suspiendded satids (mefl ) - 24 460 2 120 26 =t 28 4 16 1 8
Note: The dotied line denotes that there is no limit prescribed tor the parameter.

(Artin Kumar)
Board Analyst
+
Board Analye” o
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Bihar State Pollution Coutrol Board, Patng

Water Sample Analysis Result

Standards as per NlotiF Nonficatn

Parameters G5 R 702 (E). dored 25 09 2000 fiw Kawar Lake at Begusarai Near Jai Mangla Garh Temple Dist.- Begusarai Remarks
iy Waner Qualiy Craiveria for
Tathing W ater
Laboratory Ref. No, 168 632 897 Q%S 1294 1590 190 2044 2468
Date of Sanpling - 20-04-2023 | 116-07-2023 30-08-2023 | 15.09-2023 | 18- 10-2023 | 09-11-2023 | 20-12-2023 N5-01-2024 | 07-03-2024
Dissolved Oy gen gmg/l ) =0 th 83 74 6.2 6.8 8.6 k] 7.8 78
o 65-8.48 835 8.24 742 792 722 733 749 T4l 784
Electrical Comluctiviry - 375 592 789 933 337 3o 250 256 150
RO (mp/1) <30 (R} 19 Y 23 23 14 < 25 1.8 19
Nitrate as N (any/l ) - ) 3¢ 0.30 030 (.30 30 .30 0.3u 130 0.30
TC (MINAG m1y - 79010 22000 N1 3300 44900 17400 9400 4900 13Q00
FC (NIPN/TH) ) Desinitble £ Pereissible 501523 3300 11110 RN 2200 J300 13000 49K 3300 7900
Turbidiey (NTU) - 8.5 268 5 19,3 103 37 26 285 282 I8
| Alkalinity as CuC0O3 (mpfl.) - 14 236 kl{}] 330 146 130 106 120 148
Chloride (uprt ) - 16 ol TIN 39 I8 20 23 17 I
CaN (ing/l ) - [1] In 16 2 Xi 12 k1] 12 ]
Total Hardoess, ax Cug O3 (mg/l) - 108 REN| RIF 4 KEER| f4& 140 1o (RI3 159
Foral dissolyed Natids ¢ musf A . 249 02 49t o0 2N 24 170 14 258
Total Suspemiled wolins 1o ) -~ 1] 230 la 1 in n x 26 14
Note: The dotted line denates that there is no limit prescribed for the parameter. 9&6&- 93&
(A ..__-.Mu_.— &
\i
Board Analyst 2
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e Bihar State Pollution Control Board, Patna

)9 & 7

_xar nu.nl.w p
Water Sample Analysis Result 1 R 2 J
: s & Rhe KR L suld . P . r .wm. m“? ‘
X n_.z_:__.,s et Ay _.; T Kawar | ake at Begusurat Neay Jay Mangla Garh ._.22__%__.. { m W.B L m
Semgr e Dit-egasnr RO A5
{Batheng Wines - 5 o & H 1
{Latbioratory Ref. No. 1 170 506 "R M.
|Date of Snmpling - 24-04-2024 03-08-2024 17-06-2024 /H
>4 07 74 ? 89 <
0383 147 708 ¥ 14 W
Eleetrieal Conductivity - ¢ 17) E] &
BOD (mg/1,) <30 12 'K &
Nitrate as N (mg/L) - i (TR . m
¢ (MIPNA00 mi) - TUiN) A4y N :
FC (MPN/A mib) Dostrabhe  Permransly :ivdsin 4900 K] ”
Tur bidiny (NTU) v (LN] R] .
Allalinity as CaCOI (up/l ) be ({E1] 84 ™
¢tiloride (mg/L) o 5 3 3
COD (ma/ly = ] 72 i
Tuwl Hurdness us Cut'03 {mg/l.) 9K 7] k7
Totul disvalved Solids (mg/) - 118 1 KR
Votal Suspended solids (im 1) - 20 1] 1"
Note: The dotted line denotes that there isnoli

mit prescribed for the parameter,
Remarks:

i. pH leve! and Dissolve Oxygen level were found within the prescribed fimit |
ii. Blo-Chemical Oxygen Demand (BOD) is observed within the prescribed
April, 2022; August, 2022 and February, 2023.

ii. Chemical Oxygen Demand (COD) varies betwe
abserved value was found as 52 mg/L.

iv. Faecal Coliform {FC) is found beyond the prescribed standards of Desirable limit
(MPN/100 ml) except in few months. MPN stands for Most Probable Number.
v. The high count of Faecal Coliform deno
villages.. .

standards of less than 3 mg/t, except for the month of
en 1610 40 mg/L, but the minimum level was observed as 04 mg/L and maximum

of 500 MPN per 100 mi/ permissible limit of 2500

tes that water body is receiving human excreta or sewage water from nearby settled

A

st
Board ?._u_ﬁ..m% ﬂm. ﬁaﬂ@m %ar%b

aawﬁaqaﬂ.. o
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Bihar State _uo::mo: Control Board, Patna

Water Sample Analysis Result Y mrﬁ
o T
Statdards as per Mot Nowricanon | Kawar Lake at Begusarai Nes i N & f
Parameters UG SR M2, duted 25109 2000 fur Jay Mangla Garh Temple Dist.~ s | L S
Pritviary Waer Qualiy Ceneng foy B egusaral S H. < G
Iathing Water =
Laboratery Ref. No, 485 886 w
Date of Sampling s 30-07-2024 30-07-2024 /& _
Dissolved Oxvgen (mg/l.) 4 89 88 k]
il 6.5-8.5 789 7.82 N 1
Fleervical ‘enductivity - ERY) 342 L
BOD (mg/t.) < 3,0 11 3.7
Nitrute as N (mg/Ly - E1p]] RDI.
TC(MPN100 mi) - Lot 2200
FC (MPN/1OG mil) Desisible © Penmyssble 200.2 304 350 1700
Turbidity (NTL) - 132 tio
. Alkalinity as CaC’Q3 {mgAl.) - 120 110 L
Choride (mg/l.) i 5 s
COU(mgn.) - 2 el
Total Navdness as €003 (mg/l.) - 16 140
Tl dissolved Solids (my/1.) -- 5 38
1 atal Nuspended solids tingyl,) - 10 12
S SUFRAY 15,595
wal Lasiisn Ma P %._.m_r_ﬁ

Note: The dotted line denotes that there is no limit prescribe

Obscrvations:

E. pHL DO and FC are found within the permissible limir,

-

2. BOD is abserved marginally high at both tocations.

d for the parameter.

o\_mu}
nacsrﬂwﬂﬂvﬂ_% %mﬁ ¢oﬂ~
Board .e_aﬁ.eﬁiu. { OBEQ
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State Name

Area (hectares)

Features

1 Area

2 Hydrology
and
catchment

3 Hydrology
and
catchment

A e vmlmmng

L

Wetlands of India Portal ~ /

| o | Date: 27-Jul-2024 08:16:19 w%.

\ .._...,._..__,(_J E Ve

s |

b a
o B4
<
. » @
Bihar Wetland Name Kabartal Wetland Date of Entry - 14-10-2023 = U
b

2620.00 Wetland Type Natural {Inland) Year of Data Collection 2022

Code  Indicator Desired Value Actual Value Category

A-01 % wetland converted to non- 0% 1-5% B
wetland use since 2000

H-01 Ratio of number of natural <0.2 More than 0.8 E
inlets choked and diverted to
total number of natural inlets

H-02 Ratio of number of natural <0.2 0.3-04 B
outlets choked and diverted
to total number of natural
outlets

OLmnf camamlnr —AnfArmaions fe Dinkamimal Muniam MAamands Dakoarann 2 RN 1NNOL caranla A
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- 1 —M.c_ T cm.*__
and
catchment

5 Biodiversity

6 Biodiversity

7 Governance

8 Govemarice

9 Governance

Q-01

B-01

B-02

G-01

G-02

G-03

AUIE SQUNIPIITD WUV 1Y L

desired BOD/DO/COD levels

% wetland area covered by
invasive macrophytes

Annual water bird count as a
proportion of average count
of last 5 years

Clearly demarcated wetlands

map

Wetland Management Plan

Watland Notification

Actual Value Range and Grade

Indicator: % wetland.converted to non-wetland use simce 2000 (Destred Value = 0%)

wenayieag \SAYYCT I L/TEHHIAI U, DTWeSCE o7 ’ ’
f ¥ 2

& mg/! or Dissolved Oxygen >=6 mg/l/or/ /

Py &

Chemical Oxygen Demand (for Urban | /
Wetlands) <50 mgAl i

<10%

Increasing

Wetlands map prepared and approved
by CWLW/Relevant Authority

Management plan prepared and
approved by CWIW/Relevant Authority

Wetlands notified under Wetland
Rules/WPA

% - 3
;LT v o gl e "

mesat the critetja : Wf

I 5 \ &

Increasing A =
significantly over last & m
5 years 2

Wetlands map A
prepared and
approved by State

Management plan B
prepared and
submitted to:SWA

Final notification A
uhder extant
regulation
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g

Indicator: Ratlo of number of natural inlets choked and diverted to total number of natural inlets (Desired Value : <0.2)

Indicator: Ratio of number of natural outlets choked and diverted to total number of natural outlets (Desired Value : <0.2}

Indicator: %of samples conforming to desired BOD/DO/COD levels (Desired Value : Blological Oxvgen Demand: Between 3 — 6 mg/l or Dissolved Oxygen >= 6 mg/ or Quﬁhaa“.@.ﬁmzw
Demand (for Urban Wetlands) <50 mg/)

Indicator: % wetland avea covered by invasive macrophytes (Desired Value : <10%)

Indicator: Annual water bird count as a proportion of average count of last 5 years (Desired Valne : Increasing)

Indicater: Clearly demarcated wetlands map (Desired Value ; Wetlands map prepared and approved by CWLW/Relevant Authority)

Indicator: Wetland Management Plan (Desired Value : Management plan prepared and approved by CWLW/Relevant Authority)

Tndieator: Wetland Notification (Desired Value : Wetlands notified under Wetland Rules/WPA)
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Wetlands of India Portal

.__.. e T— —--

i :
State Name  Bihar Wetland Name Basahi Wetland (Nagri Sheel) __ 14-10-2023
L e —— - |I|” T.I.l...l.”ll,l..n. — e ———— M bty by a—teid ‘ot —_— — e e e e e e HGT R —
_
. Area (hectares) __ 146.00 Wetland Type Natural {Infand) Year of Data Collection 4 2023 |
e - TR - GRS . = - T n
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Hydrology
and
catchment

Hydrology
and
catchment

El) | (S

% wetland converted fonon- | 0% 1-5%
wetland use since 2000 |
— = — ”.lln__.”lll| -_— ———————————— - — |||H|H||
Ratio of number of natural | <02 0.3-0.4
inlets choked and diverted to
total number of natural inlets
I [ o =y
Ratio of number of natural <0.2 0-0.2
outlets choked and diverted 7
to total number of natural (
outlets I
—— - — — — .]llmmlrlll. e ——— e — - — R —— — ||_
0L nf cnmnlan Anmfaremina +a .__\||Dm,~a:\‘n)]_ Mwnrman Nnnaand: Ratinrnaas 2 8 [~ {aPR=Ya] VA
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o -

- ] Iy vivdgy g un:-t—ﬂa AVIS RS (RT])}] -a wr c-c-cm-r‘h- (’K«ﬁ: F\q:-g-:r LDCTUYYTST I W ..l\(—\\.....__ i CC!-..M.C_ N L
and Q-01 desired BOD/DO/COD levels mg/l or Dissolved Oxygen>= 6 mg/l or /| "~ sample meet
catchment Chemical Oxygen Demand (for Urban //~ \.W..._“ @ thecriteria

e,

" —

Wetlands) <50 mg/l

5 Biodiversity % wetland arsa covered by <10%
B-01 invasive macrophytes

6 Biodiversity Annual water bird eount as a Increasing
B-02 | proportion of average count since last 5
of last 5 years years
7 Governance Clearly demarcated wetlands Wetlands map prepated anhd approved by Wetlands D
G-01 map CWLW/Relevant Authority map under
preparation
8 Governance Wetland Management Plan Management plan prepared and approved by No E
G-02 CWLW/Relevant Authority management
plan
9 Governance Wetland Notification Wetlands notified under Wetland RulesfWPA Regulation (o}
G-03 under
process

Actual Value Range and Grade

Hidieators % wetland converted to non-wetland rise since 2000 (Desired Valoe : 0%)
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Indicator: Ratio of number of nataral inlets choked and diverted to total number of natural inlets (Desired Value : <0.2) S 37
ﬁ ¥ ..

=
Indicators Ratio of iuniber of natural outletsichoked and diverted to-total number of natural outlets: (Desired Valne's <02) A “LH ,w.

.

Indicator: % of samples conforming to desired BOD/DO/COD lévels (Déesived Value : Biological Oxygen Demand: Between'3 —6.mg/f or Dissolv
Demand (for Urban Wetlands) <50 mg/1)

4 o

GON V-

e, —
WQ, e

Indi¢ator: % wetland are covered by:invasive macrophytes (Desired Valoe : <10%)

Indicators Annual water bird count as a proportionof average connt of Inst 5 years (Desived Value ¢ Increasing)

Indicators Clearly demarcated wetlands map (Desired Value ::Wetlands map prepared and approved by CWLW/Relevarit Authority)

Indicator; Wetland Management Plan (Desired Value : Management jilan prepared and approved by CWLW/Relevant Authority)

Indicator; Wetland Notification:(Desired Value : Wetlands nofified under Wetland Rules/WPA)
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N
3

e

_ State Name

Area (hectares)

— e —————t

i

. Bihar | Wetland Name
S — ||.|.|: ——
. 345.00 Wetland Type

|
1 Area A_"_ % wetland converted to
A-01 * non-wetland use since
_ | 2000
— —— — - I“.m_.llllln beon -
I _

2 Hydrology _ Ratio of number of natural
and H-01  inlets choked and diverted
catchment | tototal number of natural

_ _ | inlets
;Hr_ — e —— II_MJI.I — S e e S
i _ :
3 | Hydrology m Ratio of number of natural
| and - H-02 _ outlets choked and
7_ catchment _ diverted to total number
._ | . of natural outlets

<0.2

e

14-10-202
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4 Hydrology
and Q-01
catchment

%of samples conforming
to desired BOD/DO/COD
levels

5 Biodiversity % wetland area covered

B-01 by invasive macrophytes

6 Biodiversity Annual water bird count
B-02 as a proportion of average

count of last 5 years

7 Governance Clearly demarcated

G-01 wetlands map

8 Governance Wetland Management
G-02 Plan
9 Governatice Wetland Notification

G-03

Actual Value Range and Grade -

Indicator: % wetlaid converted to non.wetlanid use since 2000 (Desired Valie ; 0%)

Biological Oxygen Demand: Between 3~
6 mg/l or Dissolved Oxygen >= & mg/l or
Chemical Oxygen Demand (for Urban [~
Wetlands) <60 mg/l jwr

Fs
7/
F 1

<10%

Increasing

Wetlands map prepared and approved by
CWLW/Relevant Authority

Management plan prepared and approved
by CWLW/Relevant Authority

Wetlands notified under Wetland
RulesfWPA

o

s

“g0-100% sample
\ kn.mmﬂmm criteria

)

|

..f»..”.,,r.l V|

Canstant since last
b years

Wetlands map
prepared but not
placed in State
Wetlands Authaority

No management

plan

Regulation under
process
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Indicator: Ratio of number of nataral inlets choked and diverted to total number of natural inlets (Desired Value : <0.2) 7 pml % =

!
Indicator: Ratio of number of natural outlets choked and diverted to total number of natural ontlets (Desired Value : <0.2) “, O Q=

: o
OVT.0% p 3
Indicator: %of samples conforming to desired BOD/DO/COD levels (Desired Value : Biclogical Oxygen Demand; Between 3 -6 mg/l or U.?____ % = a Bw\_ or Chemical Ou...wn_N F
Demand (for Urban Wetlands) <50 mg/) ﬁ

Indicator: % wetland area covered by invasive macrophytes (Desired Value ¢ <10%)

Indicator: Annual water bird count as a proportion of average count oflast 5 years (Desired Value : Increasing)

Indicator: Clearly demarcated wetlands map (Desired Value : Wetlands map prepared and approved by CWLW/Relevant Authority)

Indicator: Wetland Management Plan (Desired Value :Management plan prepared and approved by CWLW/Relevant Authority)

Indicator: Wetland Notification (Desired Value : Wetlands notified under Wetland Rules/WPA)
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